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Shri Tyagi: Food preduction can-
not be on paper alone. It has to be
on the field.

Mr, Speaker: The hon. Member's
question had been answered, and
the hon. Minister has replied already
to another supplementary  question
by another hon. Member. And still,
the hon, Member stands up......

Shri Tyagi: Is it not quite rlear
that they have not reached the field
at all? How can there be addition-
al production on paper?

Mr. Speaker: If it is not clear, then
my diffizulty is that that has Deen
eclipred alrecady by the next supple-
mentary question which has been
answered.
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Dr. L. M, Singhvi:
Shri Vishram Prasad:
Shri Prakash Vir Shastry.
185 Shri P, C. Borooah:
ﬁ Shri Mohan Swarup:
Shri P, R. Chakraverti:

Shri Hem Raj:
Shri Heda:

Will the Minister of Transport be
pleaseq to state:

(a) whether Government have re-
reived any complainis and represen-
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tations in respect of the working of
D.T.U.; and

(b) if so, wheher the Covernment
proposed to constifute a Comittee to
go into the working ot D.T.U.?

The Minislar of Shipping in the
Ministry of Transport (Shri Raj Baha-

dur): (a) Yes
(b) No. However, the complaints
and representations received have

been brought to the notice of the
D.T.U. management, who will no
doubt take suitable action thereon.

Dr, L. M Singhvi: May I know whe-
ther Government are aware that the
number of buses and the frequency
of the cervices during certain peak
hours and in ccrtain  localities are
utterly inadequate, and they are
indefensibly unpunciual?

Shri Raj Bahadur: There is a
general complaint of  inadeguacv of
serviceg in certain ceclots and o cer-
tain routes. It is for that purpose that
lately we have taken certain steps—
the DTU have also taken certain
steps—-including the on2 of slagger-
ing of working hours of Govt. offices or

commercial establishments  and the
like. And other steps are also being
taken,

Dr L. M. Singhvi: Would the hon.
Minister be pleased to tell us whether
he is prepared to lay a statement on
the Table of the Housc on the repre-
sentations and complaints received in
respect of the functioning of the DTU
and the action taken thercon, and
why they are not willing to appoint
a committee to go into this further?

Shri Raj Bahadur: Essontially, the
dmeretlon appointment of a committee

in such matters rests with the DTU.
As a matter of fact, the Estimates
Committee went into this guestion
and they made certain recommenda-
tions, In implementing those recom-
mendations, the DTU itself establisned
a committee of experts whicn went
into this question generally and also
into such questions as were brought
to its notice by the Estimates Com-
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stores etc. On each one of these,
certain steps have been taken. It will
take a long time for me to detail each
one of them. A committee of experts
had been appointed by the DTU it-
self,

Dr, L. M. Singhvi: The statement
may be laid on the Table of the
House later on,

Shri Ranga: May I know whether
on the lines of the railway users’
committee, Government have conlem-
plated to establish or have established
any DTU users’ committee here in
Delhi in order to help them in impro-
ving the service?

Shri Raj Bahadur: That is a sug-
gestion which T will pass on to the
DTU and the Corporation.
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Shri P, C. Borooah: May I know
whether recently 100 buses have been
purchased from the Madras Govern-
ment and their condition is verv bad?
If so what steps have been taken to
improve them?

Shri Raj Bahadur: As you know,
there was a shortage of buses,
inadequacy and all that, The Delhi
Government took over these 100 buses
which were in a moderately reason-

able condition. We have further
improved them. They are heing
constantly attended to. They do

supply a good deal of the capacity
the DTU has built up,
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Shri D. C, Sharma: What is the
average number of sick buses per day
in Delhi and how does it compare
with sick buses in, say, a city like
Bombay?

Shri Raj Bahadur: Offhand, I can-
not palm off these figures, But I
would say it is about 20 per cent—
speaking from memory.
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‘abandoning of all propossls for
acquisition of vehicles of private
operators or, alternatively having
arrangements with them’,

Shri Kapur Singh: Since the Gov-
ernment are not prepared fto imple-
ment the principle of competing addi-
tional bus services, what other means
do they propose to adopt to relieve
the widespread misery of the pa.sen-
gers who have to use the DTU?

Shri Raj Bahadur: 1t has been re-
commended by the experts committee
that the DTU should acquire 200
buseg per annum for the next three
years, which I hope would be able to
provide the needed capacily of trans-
port. Apart from that, immediate
steps have also been taken by berrow-
ing buses from mneighbouring States
and also by introducing double dec-
kers. This is constantly under watch
and we try to do as best as we can.

Shri 8. N. Chaturvedi: Since the
recommendations of the export com-
mittee, has there been any improve-
ment in the number of breakdowns
on roads?

Shri Raj Bahadur: The recommen-
dations have been made, they are be-
ing considered and would be acted
upon.

Agricultural Finances through. Co-
operatives

*186. Shri Yashpal Singh: Will the
Minister of Community Development
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and Co-operalion be pleuscd to refer
to the reply given to Starred Ques-
tion No 454 on the 3rg Seplcmber,
1963 and state:

(a) whether recommendations or
observations of F.A.O, Team which
visited India to carry out survey of
agricultural finance through co-opera-
tives and other farmers' organisations
have since been received; and

(b) if so, the nature thereof?

The Deputy Minister in the Minis-
try of Community Development and
Cooperation (Shri Shyam Dhar Misra):
(a) No, Sir.

(b) Does not arise,
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